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MINUTES OF THE MEETING No. 1/14 dated   3.4.2013 (held on 10.4.2013)     UNDER  THE CHAIRMANSHIP OF  Shri  V.K. Srivastava, Addl. DG
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 

 
 

 
1.                  Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy
            and Promotion, Udyog Bhawan, New Delhi
 
2.                  Shri Jasbir Singh, Consultant, Deptt. of C&PC(Chem Div), Shastri Bhavan, New Delhi
 
3.                  Shri P.P.Srivastava, Jt. Industrial Adviser, Deptt. of C&PC(Chem Div), Shastri Bhavan, New Delhi

 
4.                  Shri S.K. Aggarwal, Asstt. Director, DC(MSME), Nirman Bhavan, New Delhi
 
5.                  Shri Tika Ram Majhi, Dy.Director General of Foreign Trade, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi

 
6.                  Shri G. Saravanan, Foreign Trade Development Officer, Norms Committee – IV, Office of DGFT, Udyog Bhawan, New Delhi.

 
 
The Committee first considered minutes of the ALC Meeting No.52                                                                                                                                           
                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                           /13
for confirmation and confirmed and adopted the same without any change.
 
 
 
Case No M-1
NC No.1/14
Dated 3.4.13 (held on
8.4.2013)    

M/ s  United Phosphorous Ltd, Mumbai
 F.No.01/83/50/692/AM04/DES-IV/
RLA F.No.03/24/40/727/AM04
Lic.No.0310216596 dated 6.8.2003

 
The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for wants of comments from the D/o C&PC (Chem.Div.). U.O. issued on 19.2.2013.  The case is re-listed for 1.5.2013.
 
 
 
Case No M-2
NC No.1/14
Dated 3.4.13 (held on
8.4.2013)    

M/ s  Vishnu Chenicals Ltd, Hyderabad
 F.No.01/83/50/176/AM12/DES-IV/
RLA F.No.09/24/40/0065/AM12
Lic.No.0910046841 dated 20.5.2011

 
The Committee considered the case as per agenda and noted the observations of TA, C&PC(Chemicals) made in the Meeting that the actual consumption, as per data submitted by the firm, comes to only 0.898 Kg. per Kg. of export product.  Hence, Committee decided that there is no justification for allowing enhancement in the quantity of input. Case is rejected by the Committee.
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
 
Case No M-3
NC No.1/14
Dated 3.4.13 (held on
8.4.2013)    

M/ s  Dai-Ichi Karkaria Ltd, Mumbai
 F.No.01/83/50/805/AM12/DES-IV/
RLA F.No.03/94/40/559/AM12
Lic.No.0310666406 dated 22.11.2011

 
The Committee considered the case as per agenda.  Based on the written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/02/2010-PC.II   dated 20.6.2012, Committee, on re-consideration, decided to re-open and approve the case, on repeat basis,  as under :-

 
Export Item Qty. Import Item Qty.
Product PS-2528
(DAITROLITE MNF
1208)

1 Kg 1. Behenyl Alcohol
2. Ceto Stearyl Alcohol
3. Acrylic Acid
4. Xylene Ortho

0.288 Kg
0.139 Kg
0.105 Kg
0.613 Kg

            
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
 
Case No M-4
NC No.1/14
Dated 3.4.13 (held on
8.4.2013)    

M/ s  Supreet Chemicals (P) Ltd,  Mumbai
1)  F.No.01/83/50/780/AM11/DES-IV/
RLA F.No.03/95/40/193/AM11
Lic.No.0310578185 dated 10.6.2010
 
2) 01/83/50/551/AM11/DES-IV/
RLA F.No.03/95/40/553/AM11
Lic.No.0310597667 dated 19.10.2010
 

 
 
The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/81/2012-Chem.II   dated 13.3.2013,  and the License Amendment Sheet dated 20.07.2011, issued by RLA, Mumbai, indicating the %age of purity against Item No. 2 of import, Committee decided to enhance the quantity for import item No.3,   as
under :-

 
 

From To
 
2-Phenyl Indole-5-Sulphonic Acid (PS Acid) -
0.666 Kg

 
2-Phenyl Indole-5-Sulphonic Acid (PS Acid)
66% – 0.893 Kg

 
The other descriptions and quantities mentioned in the minutes of  ALC M.No. 46/83 dated 16.2.2011  and  M.No.43/83 dated 26.1.2011 will remain the same. 
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 

 
Case No M-5
NC No.1/14
Dated 3.4.13 (held on
8.4.2013)    

M/ s  Trance International, Mumbai
 F.No.01/83/162/423/AM13/DES-IV
RLA F.No.03/95/40/455/AM13
 

 
The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comments from the Deptt. of C&PC(PC Div). U.O. issued to TA, Deptt. of C&PC(PC Div) on 28.1.2013.  As the representative of C&PC(PC Div.) has not been attending the meeting, Committee decided to seek comments for the case from DIPP. U.O. issued on 27.2.2013.
Comments are awaited. The case is re-listed for 1.5.2013.
 
 
 
Case No M-6
NC No.1/14
Dated 3.4.13 (held on
8.4.2013)    

M/ s Galaxy Surfactants Ltd,
 F.No. 01/83/50/861/AM10/DES-IV
RLA F.No. :03/95/40/315/AM10
 Lic. No.0310548570 dated 1.12.2009

 
The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comments from the Deptt. of C&PC(Chem.Div).   The case is re-listed for 1.5.2013.
 
 
Case No M-7
NC No.1/14
Dated 3.4.13 (held on
8.4.2013)    

M/ s Hitachi-kk, Kolkata
 F.No. 01/83/50/171/AM09/DES-IV
RLA F.No. :02/24/40/311/AM08
 Lic. No.0210109810 dated 4.3..2008

 
The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comments from the DC (MSME). U.O. issued on 2.4.2013.   The case is re-listed for 1.5.2013.
 
 
Case No M-8
NC No.1/14
Dated 3.4.13 (held on
8.3.2013)    

M/ s  Arjun Chemicals (P) Ltd,
 F.No.01/83/50/617/AM 12  /DES-IV
RLA F.No.04/24/40/188/AM12
Lic.No.0410128365 dated 21.9.2011

 
The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/150/2011-Ch.II   dated 8.2.2013,  Committee, on re-consideration, decided to re-open  and  approve the case  as under :-

 
Export Item Qty. Import Item Qty.
Composize CRE Cationic
Rosin Emulsion

1 Kg 1. Gum Rosin – Abeitic Acid
2. Tall Oil Rosin – Abeitic Acid
3. Fumaric Acid
4. Bewoten C410 – Aqueous
Soln. of Polymeric Quartemery 
 Amine

0.121 Kg
0.086 Kg
 
0.005 Kg
0.032 Kg
 

           
The above decision would supersede the decision of NC Meeting No. 10/83 dated 6.6.2012.
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
Case No M-8(A)
NC No.1/14
Dated 3.4.13 (held on
8.3.2013)    

M/ s  Sood Resins & Polymers Ltd
 F.No.01/83/50/ 537/AM 13  /DES-IV
RLA F.No.22/24/40/0004/AM13
Lic.No.2210012782 dated 30.4.2012

 
The Committee considered the case as per agenda.  Based on the written recommendation of Department of C&PC (PC. Div) vide their U.O.No.46011/122/2012-PC.II   dated 25.3.2013, Committee, on re-consideration, decided to re-open and approve norms, as under :-

 
Export Item Qty. Import Item Qty.
Alkyl Ketene Dimer
Emulsion

1 Kg Alkyl Ketene Dimer Wax 0.1539 Kg
 

            
The above decision would supersede the decision of NC Meeting No.42/83 dated 16.01.2013.
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 1/83-ALC1/2013 MEETING DATE : 03.04.2013
 

1

Case No.:7/13/83-ALC1/2010 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00196/AM11/ RLA File :10/24/040/00021/AM11/ Lic.No/Date:1010039111
18.06.2010

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

2

Case No.:8/13/83-ALC1/2010 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00197/AM11/ RLA File :10/24/040/00022/AM11/ Lic.No/Date:1010039113
18.06.2010

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

3

Case No.:26/9/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00145/AM12/ RLA File :10/24/040/00137/AM11/ Lic.No/Date:1010042343
31.03.2011

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

4

Case No.:55/9/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00174/AM12/ RLA File :10/24/040/00142/AM11/ Lic.No/Date:1010042346
31.03.2011

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

5

Case No.:48/9/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00167/AM12/ RLA File :10/24/040/00145/AM11/ Lic.No/Date:1010042453
07.04.2011

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

6

Case No.:36/25/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00473/AM12/ RLA File :10/24/040/00030/AM12/ Lic.No/Date:1010044697
03.08.2011

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

7

Case No.:11/25/83-ALC1/2011 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00448/AM12/ RLA File :10/24/040/00038/AM12/ Lic.No/Date:1010044741
04.08.2011

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

8

Case No.:7/5/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00061/AM13/ RLA File :10/24/040/00057/AM12/ Lic.No/Date:1010046449
14.11.2011

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

9

Case No.:5/41/83-ALC1/2011 Party Name:MANGALORE MINERALS PVT LTD Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00729/AM12/ RLA File :31/83/040/00194/AM12/ Lic.No/Date:3110052134
28.12.2011

Defer Date:01.05.2013

Decision :The Committee considered the case as per agenda. Committee noted that M/o Mines vide their letter dated 22.3.2013 has sought some information from Deptt. of Chemicals & Fertilizers (Deptt. of Chemicals & Petrochemicals) . Re-listed for 1.5.2013.
 

10

Case No.:15/1/83-ALC1/2012 Party Name:INDIAN TECHNOMAC CO.LTD. Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00973/AM12/ RLA File :05/23/040/00459/AM12/ Lic.No/Date:0510318043
16.02.2012

Defer Date:01.05.2013

Decision :Letter issued to Shri Naresh Kumar, Jt.Secretary, M/o Mines on 21/12/2012 and 3.1.2013. Reminder issued to JS (M/o Mines) on 31.1.2013. The case is re-listed for 1.5.2013.
 

11

Case No.:2/1/83-ALC1/2012 Party Name:GEM POLYTECH INDUSTRIES PVT.LTD. Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00960/AM12/ RLA File :02/24/040/00228/AM12/ Lic.No/Date:0210174765
01.03.2012

Defer Date:01.05.2013

Decision :Another reminder to TA issued on 25.10.2012. The case is re-listed for 1.5.2013.
 

12

Case No.:11/5/83-ALC1/2012 Party Name:B & A PACKAGING INDIA LIMITED, Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00065/AM13/ RLA File :02/24/040/00237/AM12/ Lic.No/Date:0210175574
21.03.2012

Defer Date:01.05.2013

Decision :DIPP has issued a D/L on 29.10.2012. Reminder to firm dated 12.2.2013 and 21.3.2013 issued by this office. Re-listed for 1.5.2013.
 

13

Case No.:20/8/83-ALC1/2012 Party Name:PUNE METAGRAPH Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00157/AM13/ RLA File :31/83/040/00257/AM12/ Lic.No/Date:3110054198
11.05.2012

Defer Date:01.05.2013

Decision :Reminder for hard copy on 16.11.2012, 9.1.2013,14.1.2013, 12.2.2013 and 20.3.2013 to RLA and firm. The case is re-listed for 1.5.2013.
 

14

Case No.:6/11/83-ALC1/2012 Party Name:B & A PACKAGING INDIA LIMITED, Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00218/AM13/ RLA File :02/24/040/00022/AM13/ Lic.No/Date:0210177793
21.05.2012

Defer Date:01.05.2013

Decision :DIPP has issued a D/L on 29.10.2012. Reminder to firm dated 20.3.2013 issued by this office. Re-listed for 1.5.2013.
 

15

Case No.:15/13/83-ALC1/2012 Party Name:DEREWALA JEWELLERY INDUSTRIES LTD., Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00235/AM13/ RLA File :13/24/040/00014/AM13/ Lic.No/Date:1310039857
28.05.2012

Defer Date:01.05.2013

Decision :D/L to firm dated 10.1.2013 issued by DC(MSME), Shri K.K. Funda, Asstt. Director. Reminder to firm 20.3.2013 issued by this office. The case is re-listed for 1.5.2013.
 

16

Case No.:49/23/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00449/AM13/ RLA File :10/24/040/00039/AM13/ Lic.No/Date:1010050817
07.08.2012

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

17

Case No.:2/33/83-ALC1/2012 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00618/AM13/ RLA File :03/94/040/00419/AM13/ Lic.No/Date:0310709875
21.09.2012

Defer Date:01.05.2013

Decision :D/L dated 11.3.2013 issued by Deptt. of C&PC(Chem.Div). Reminder to firm dated 17.4.2013  issued by this office. The case is re-listed for 1.5.2013.
 

18

Case No.:1/33/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00617/AM13/ RLA File :10/24/040/00051/AM13/ Lic.No/Date:1010051346
26.09.2012

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

19

Case No.:2/37/83-ALC1/2012 Party Name:C.L.GUPTA EXPORTS LTD. Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00697/AM13/ RLA File :29/21/040/00005/AM13/ Lic.No/Date:2910018767
26.09.2012

Defer Date:01.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 10.4.2013 issued by DIPP. The case is re-listed for 1.5.2013.
 

20

Case No.:8/37/83-ALC1/2012 Party Name:BLEND COLOURS PRIVATE LIMITED, Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00703/AM13/ RLA File :09/24/040/00037/AM13/ Lic.No/Date:0910053942
01.10.2012

Defer Date:01.05.2013

Decision :D/L issued by PC Division on 9.1.2013. Reminder to firm dated 20.3.2013 issued by this office. The case is re-listed for 1.5.2013.
 

21

Case No.:25/37/83-ALC1/2012 Party Name:INDUSTRIAL FILTERS & FABRICS P. LIMITED., Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00720/AM13/ RLA File :56/24/040/00027/AM13/ Lic.No/Date:5610001200
19.10.2012

Defer Date:01.05.2013

Decision : D/L dated 7.1.2013 issued by DIPP. Reminder to firm dated 17.4.2013 issued by this office. The case is re-listed for 1.5.2013.
 

22

Case No.:16/37/83-ALC1/2012 Party Name:INDO COLCHEM LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00711/AM13/ RLA File :08/24/040/00263/AM13/ Lic.No/Date:0810115988
30.10.2012

Defer Date:01.05.2013

Decision :As requested by TA, Committee decided to defer consideration of the case for four weeks to enable TA to examine the case. The case is re-listed for 1.5.2013.
 

23

Case No.:3/33/83-ALC1/2012 Party Name:FUTURA CERAMICS PVT LTD Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00619/AM13/ RLA File :34/24/040/00123/AM13/ Lic.No/Date:3410035408
01.11.2012

Defer Date:01.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm vide letter dated 11.2.2013. The case is re-listed for 1.5.2013.
 

24

Case No.:14/37/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00709/AM13/ RLA File :10/24/040/00059/AM13/ Lic.No/Date:1010051659
02.11.2012

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

25

Case No.:15/37/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00710/AM13/ RLA File :10/24/040/00060/AM13/ Lic.No/Date:1010051684
06.11.2012

Defer Date:01.05.2013

Decision :Re-listed for 1.5.2013.
 

26

Case No.:10/37/83-ALC1/2012 Party Name:UNI KLINGER LIMITED, Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00705/AM13/ RLA File :31/83/040/00136/AM13/ Lic.No/Date:3110056235
08.11.2012

Defer Date:01.05.2013

Decision :D/L dated 8.1.2013 issued by DIPP. Reminder to firm dated 21.3.2013 issued by this office. The case is re-listed for 1.5.2013.
 

Case No.:4/37/83-ALC1/2012 Party Name:INDIA GLYCOLS LTD., Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Approved

HQ File :01/83/050/00699/AM13/ RLA File :05/23/040/00314/AM13/ Lic.No/Date:0510339055
16.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/73/2011-Ch.II   dated 3.4.2013,  the Committee decided to approve the case  as under :-
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Export Item Qty. Import Item Qty.
Nonyl Phenol Ethoxylate
(9.5 Mole) – Alphox 200

1 Kg 1. Denatured Ethyl Alcohol
2. Silver Catalyst
3. Alumina Catalyst
4. Nonyl Phenol
5. Potassium Oxide

0.960 Kg
0.000293 Kg
0.000265 Kg
0.356 Kg
0.001 Kg
 

            
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

28

Case No.:5/37/83-ALC1/2012 Party Name:AARYA PACKAGINGS Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00700/AM13/ RLA File :05/23/040/00089/AM13/ Lic.No/Date:0510339134
19.11.2012

Defer Date:01.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 15.3.2013 issued by DIPP. The case is re-listed for 1.5.2013.
 

29

Case No.:19/37/83-ALC1/2012 Party Name:ARVIND PD COMPOSITES PRIVATE LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00714/AM13/ RLA File :08/24/040/00280/AM13/ Lic.No/Date:0810116312
19.11.2012

Defer Date:01.05.2013

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data within 15 days time. Letter issued on 20.3.2013 The case is re-listed for 1.5.2013.
 

30

Case No.:20/37/83-ALC1/2012 Party Name:ARVIND PD COMPOSITES PRIVATE LIMITED Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00715/AM13/ RLA File :08/24/040/00281/AM13/ Lic.No/Date:0810116313
19.11.2012

Defer Date:01.05.2013

Decision :D/L dated 4.3.2013 issued by DIPP. The case is re-listed for 1.5.2013.
 

31

Case No.:23/37/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Approved

HQ File :01/83/050/00718/AM13/ RLA File :08/24/040/00284/AM13/ Lic.No/Date:0810116316
19.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/68/2011-Ch.II   dated 8.4.2013,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Lauryl Alcohol Ethoxylate 2
Mjole (MAGANON LAE
2)

1 Kg 1. Lauryl Alcohol
 
2. Ethylene Oxide

0.680 Kg
 
0.316 Kg
 

            
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

32

Case No.:1/37/83-ALC1/2012 Party Name:KWALITY PHARMACEUTICALS PVT.LTD Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00696/AM13/ RLA File :12/24/040/00003/AM13/ Lic.No/Date:1210008419
29.11.2012

Defer Date:01.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm vide letter dated 14.3.2013. The case is relisted for 1.5.2013
 

33

Case No.:1/49/83-ALC1/2012 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00902/AM13/ RLA File :05/24/040/00431/AM13/ Lic.No/Date:0510346951
21.02.2013

Defer Date:01.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is relisted for 1.5.2013
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Case No.:2/49/83-ALC1/2012 Party Name:SOLAR CHEMFERTS PVT.LTD. Meet No/Date:1/83-ALC1/2013
03.04.2013

Status:Case Deferred

HQ File :01/83/050/00903/AM13/ RLA File :03/95/040/00863/AM13/ Lic.No/Date:0310725619
25.02.2013

Defer Date:01.05.2013

Decision :Hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 21.3.2013. Re-listed for 1.5.2013.

  
  
Date:10.04.2013
Place:New Delhi

G. SARAVANAN 
Foreign Trade Development Officer
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